BENCH-I

NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH"
KOLKATA

C.P.N0.492/KB/2017

Present: 1. Hon’ble Member (J) Shri Vijai Pratap Singh
2. Hon’ble Member (J) Shri Jinan K.R

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 29 January 2018, 10.30 A.M

Name of the Company | Pralayankar Roy Chowdhury & Anr.-Vs-M.P. Jewellers & Co. (1945)
Pvt.Ltd. & Ors.
Under Section 241/242
sl Name & Designation of Authorized Appearing on behalf of Signature with
No. Representative (IN CAPITAL date
LETTERS)
|
|> HR. ABHRATIT MiTRA, S hluacdl
Q7 HA- SKTADEEP RHAT TACHARY 4\ fholinac i~ il

trs 29/01/ 201
2y e Skowbie MiTak, beac plitzaner  22/01] i3

4\ H R Ric who1 T KoMAR, bdmocl
Sy He. TRbM HASCAN,  frocl

6> Me. Depavorc S, hdwewsli™ 7
2y MR- RATNANKE Bhrvearee, Sod hesesl

/"4,,{. Net& -{'W Csh

e, Sabwil Clalirlunky - Armet ay’“

. Al A om0 R g@”} 14
MS  NEHA  SOMA /,? ] e ,\Q{C\\\\Q)O




ORDER

Ld. Counsel for the petitioners and the respondent nos.
1to 4 and 6 to 8 is present.

Since it is a part heard matter both the parties agreed

to adjourn the matter for hearing before regular Bench.
List it on 16/03/2018.

Interim order passed earlier is extended till next date of

hearing.
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(Jinan KR)
Member (J)



